LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
REVISED LIST OF BUSINESS
Thursday, 05 April 2018 / 15 Chaitra, 1940 (Saka)
2.00 PM

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair :

1.  Smt. Bandana Kumari 6. Shri Pankaj Pushkar

2. Shri Jarnail Singh 7. Shri Ram Chander

3.  Ms. Bhawna Gaur 8. Shri Girish Soni

4. Shri Anil Kumar Bajpai 9. Shri Sukhbir Singh Dalal
5. Shri Om Prakash Sharma 10. Shri Akhilesh Pati Tripathi

Discussion on Outcome Report of Office of Hon’ble Lieutenant Governor :

The House to discuss the Outcome Report pertaining to the Office of Hon’ble Lieutenant Governor
presented by Shri Manish Sisodia, Hon’ble Deputy Chief Minister on 04 April 2018.

Calling Attention (Rule-54) :

Shri Avtar Singh Kalkaji

To call the attention of the Hon’ble Minister of Urban Development towards ‘proposed move of South
Delhi Municipal Corporation to handover Purnima Sethi Super Specialty Hospital to private entities.’

Government Resolution (Rule-90) :

Shri Rajender Pal Gautam, Hon’ble Minister of Social Welfare to move the following Resolution
under Rule-90 :

“The Legislative Assembly of the National Capital Territory of Delhi in its sitting held on 05 April 2018
resolves:

That having noted with deep anguish that SC/STs who make up 30 Crore of the country’s 130 Crore
population and are a key demographic group in several states received a severe blow by the verdict
pronounced by the Hon’ble Supreme Court on 20™ March which has diluted the provisions of SC and ST
(Prevention of Atrocities) Act, 1989 meant to protect the community against discrimation and harassment;

That the primary grouse of the community against the Court’s order was banning of the automatic arrest
of the accused in cases under the Act and making preliminary enquiry mandatory before registration of a
case and prior sanction for arrest;

That being adversely affected and aggrieved, SC/ST organizations from all parts of the country launched
peaceful agitation to lodge their protest against the verdict and called for a Bharat Bandh on 2 April. It
is matter of grief and agony that BJP leadership and RSS elements in many states instigated the miscreants
which resulted in brutal killing of many innocent SC/STs.

Further, having noted with great shock and sorrow that most of the incidents of violent clashes, killings,
stone-pelting, firing, blocking of road and rail traffic, causing damage to properties took place in the BJP
ruled states, this House resolves that :

A thorough investigation into the acts of violence, killing of innocent SC/STs and peaceful protestors be
immediately ordered by the Central Government. The investigation be assigned to a Special Investigation
Team (SIT) and the investigation be completed within one month from the date of assignment.

Further, this House also resolves that all those found involved in heinous crimes and violent acts against
SC/STs including daring and brutal killing in the investigation must be tried and awarded suitable
punishment as per the law of the land.”

Short Duration Discussion (Rule-55) :

I.  Shri Sanjeev Jha
Shri Saurabh Bharadwaj
Ms. Bhawna Gaur
To initiate discussion on ‘Report of Delhi Dialogue Commission (DDC) on Airport Express Metro
Line ( DAEML) project’.

II.  Shri Amanatullah Khan

Shri Praveen Kumar
Shri Nitin Tyagi
To initiate discussion on ‘Alleged attempts to incite communal disturbances on the pretext of
Ramnavami procession’.



III.  Ms. Alka Lamba
Shri Ajay Dutt
Shri Pankaj Pushkar
To initiate discussion on ‘Situation arising out of the provisions of the National Medical Council
Bill which are allegedly against the medical profession and general public.’
IV.  Shri Vijender Gupta
Shri Manjinder Singh Sirsa

Shri Jagdish Pradhan
To initiate discussion on ‘Providing basic civic amenities like Flats, Water, Ration Card etc. to
Jhuggi Jhopri dwellers’.

Delhi C. Velmurugan

05 April 2018 Secretary
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